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SHRI SIDDHESHWAR PRASAD ; Big 
houses have not been precluded from investing 
in small-scale sector. Special care is taken 
when they want to register in the small-scale 
sector to know what amounts are made 
available and what ordinarily can be done. 
The other things arc not applicable to them. 
They have to apply specifically and under the 
licensing Act that is also taken care of.

SHRI VASANT SATHE : In view of 
the fact that some big houses are investing 
in small'scale industries in some other names, 
will Government at least see to it that they 
start these small-scale industries in the under* 
developed hectors with a vitw to removing 
regional imbalances ?

MR. SPEAKER : What a simple ques­
tion is carried to what limits ? I am really 
surprised. The question was whether there 
was going to be a ceiling on family invest* 
ments.. . .

SHRI VASANT SATHE : If the ceiling 
is not going to be theic, at least let the 
investment be made in the under-developed 
regions.

MR. SPEAKER : I am sorry that this is 
not relevant to the main question.

SOME HON MEMBERS me —

MR. SPEAKER : Hon. Members should 
now confine themselves to just a few supple* 
mentary questions. We have not been able to 
cover even half the number of questions 
printed daily. Soi Hon. Members would 
excuse me if I do not go beyond thiee 
supplementary questions.

SHRI JYOTIRMOY BOSU : There is 
a real crisis in the question world, Sir. Your 
Secretariat is getting about 500 questions a 
day. The total number admitted is only 
about 200 plus 20, which comes to not even 
half the total that is given notice of. So, 
there is a real crisis.

MR. SPEAKER : The number of ques* 
tions is running into thousands. Many of 
them do not comc up at all, and yet Govern­
ment money is spent on them.

Shifting of Vividh Bhamti Office from  
New Delhi to Bombay

*44. SHRI SHASHI BHUSHAN : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state :

(a) the total number of employees in the

Vividh Bharati Office of A. I. R. ;

(b) whether some of the employees of 
Vividh Bharati have protested against the 
decision of shifting the office from New Delhi 
to Bombay;

(c) whether some of the employees have 
resigned on this account ; and

(d) if so, the facts thereof and the 
reaction of Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINHA) : (a) 109.

(b) Yes, Sir.

(c) No, Sir.

(d) Does not arise.
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THE MINISTER OF STATE IN THE 

MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI I. K. GUJRAlr) i 
I am glad that my hon* friend has asked for
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clarification of two three things basically. 
Firstly, Vividh Bharati was brought to Delhi 
in 193B because at that time, the orientation 
of Vividh Bharati was mostly on the basis of 
original programmes broadcast by the main 
stations, and since the library of such pro­
grammes existed in Delhi, therefore, we had 
to shift the unit here and keep it in Delhi. It 
was a very small unit then. Now, the orienta­
tion has changed. It is generally film-music 
based, and film music is generally available in 
Bombay itself.. . .

SHRI SHASHI BHUSHAN : Bat the 
records are available here also.

SHRI I. K. GUJRAL : But we have to 
keep ourselves in contact with them as well.

More than that, the second difficulty is 
limitation of the availability of space. In 
Bombay, we have got available now about
11 studios. In Delhi, we had only two studios, 
and they weir also in temporary barracks, 
and they are now fit for demolition only, and 
we are unable to invest more money in 
constructing more studios here. Further, one 
building is lying vacant in Bombay.

Even then, keeping in view the difficulties 
of the people working in Vividh Bharati, we 
have taken two decisions. One is that in 
principle, nobody drawing lest than Rs. 400 
will be transferred to Bombay. So, nobody 
has been transferred in that category except 
eight persons who wexe recruited on the 
specific condition that they were being re­
cruited for Bombay itself. So, under the 
agreement which they had signed, those eight 
persons would go there. Only 47 transfers 
have taken place, and all these 47 transfers 
are on the basis of those people who are 
drawing above Rs. 400 ; others have been 
absorbed in stations here and around here. 
Out of 109—hon. Members would excuse me 
if my figures are wrong, because my mathe­
matics is very weak—about 02 persons, I 
believe, have been absorbed in the local 
stations. We arc also keen to assist those 
persons whose special circumstances are such 
that they cannot go. We are very sympathetic 
and we shall always be willing to consider 
their difficulties also.
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MR. SPEAKER : It ib a suggestion for 

action.
SHRI I. K. GUJRAL : May I clarify 

one thing ? Service in AIR is subject to 
transfers. Since it is an all-India service, we 
cannot give an assurance that every body 
serving in an all-India service will stay in 
Delhi Transfers are inevitable ; otherwise, 
you cannot run an all* India organisation. 
Therefore, I hope the transfer of 47 persons 
will be taken in the correct spirit Even those 
not in Vividh Bharati are subjert to all-India 
transfers.

PROF. MADUU DANDAVATE : Is the 
office being shifted from Delhi to Bombay 
because though Delhi is the political capital 
of India, Bombay is the cultural capital ?

SHRI I sK. GUJRAL : There is a 
variety of culture. Bombay has a very good 
speciality in certain aspects of culturc.

Complaint regarding shortage ot Raw 
Materials by M/s. Burn & Co., Braithwaitc 

& Co., and Jessop & Co.

*4t>. SHRI INDRAjIf GUPTA : Will 
the Minister of INDUSTRIAL DEVELOP­
MENT AND SCIENCE AND TECHNO­
LOGY be pleased to state :

(a) whether Government are aware that 
even after having secured the contract for 
construction of the second Hooghly Bridge, 
the three principal member firms of the 
Bhagirathi. Bridge Constiuction Co., viz. 
M/s. Burn & Co., Braithwaitc & Co., and 
Jessop & Co., continue to complain of short­
age of raw materials and components resulting 
in under-employment of laboui, under 
utilisation of capacity, and lack of working 
capital; and

(b) if so, whether Government have 
investigated the actual financial and working 
conditions of these concerns ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b>. A statement is laid on the 
Tabic of the House.




